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ISR()"Glavkosmos contract is ~iolative of 
MTCR guidelines and Cii) India's space pro-
gramme is meant entirely for peaceful purposes, 
Govemment arc fully committed to achic\ing 
self-reliance in the field ofhigh-tech Bulog}, par-
ticularly in areas like space which have a major 
bearing Ol~ India's economic and social dcvc-
lopnwnt programmes. TIle US position is that its 
domestic legislation does not distinguish bet-
ween technology for missiles and space 
launch vchicles. 

(Translarion] 

POSTAL UFE INSURANCE SCHEME IN 
GUJARAT 

2954. SHRl NJ. RATl·IVA: Will the Minis-
ter of COMMUNICATIONS be pleased to 
state: 

(a) the steps taken by the Goyemment to 
extend the Postal Life Insurance (PLD scheme 
in Gujaratparticularlyin its Vadodara. Bhal1lch 
and Panchmahals districts: and 

(b) the target fLxed for 1993-94 in this 
regard 0 

THE MINISTER OF STATE OF TIlE 
MINISTRY OF COMM1JNICATIONS (SHRl 
SUKH RAM): (a) TIle lollo\\ing steps were 
taken: 

(i) Meetings and drives organised through 
Development Ofllcers and Field 
Officers. 

(ii) Publicity was made through hoardings, 
neon sign boards. and advertisements in 
newspapers. Ont of 75 hoardings and 7 
neon sign boards displayed in the Circle. 
6 hoardings are exhibited in Vadodara. 
Bharuch and panchmahals Districts. An 
expenditure of Rs. 8432 was incurred on 
advertisements in newspapers. 

(iii) Publicity was also made through per-
sonal contacts, distribution of publicity 
brouchures and souvenir items. An 
expenditure of Rs. 1.30,577 was incurred 
on this account. 

(iv) The scheme is conducted by the Circle 
office through Circle field staff not 
district-\\ise. However. following field 
staff have been deployed in the three 

districts of Vadodara. Bhanlch and 
Panchmahals for propagation of PLI : 

(a) Vadodara-One Developme11l OlTi-
cer and three Fidd Oflkers. 

(b) Bhal1lch-One Deyelopment Ol1'i-
cer and two Fil'ld Officers. 

Cc) Panchmahals-One Development 
OfJicer and five Fiel,' 
Ofl1cers. 

(b) The target for the year 1 993-94 for Gujarnt 
Circle has been fLxed at Rs. 132 erores. 

{Eng/ish] 

TELEPHONE TO GRAM PANCHAYATS 

2955. MAl. GEN. (RETD.) BH1JWAN 
CHANDRA KHANDURl: Will the Minister 
of COMMUNICATIONS be pleased to state: 

(a) whether Government have planned to 
provide telephone facility to every Gram l'an-
chayat in the country: 

(b) if so, the number of Gram Panchayuts 
provided such facility so far. State-wise: 

(c) whether any priority has been given to 
underdeveloped and remote areas like hills. 
deserts etc.: 

(d) ifso. the nonnsorguidelines issued in this 
regard; and 

(e) the number of Panchayats pro~ded 

telephones so far in the hilly districts of Pauri-
Garhwal and Olamoli and proposed to be pro-
vided during 1993 and 1994? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRl 
SUKH RAM): (a) Yes. Sir. 

(b) 1,00,163 Panchayat villages have been 
provided with telephone facility as on 30-06-
1993. State-wise details are shown in the 
attached Statemen\. 

Cc) and (d) Yes Sir. It has been decided that 
priority may be given to the following 'areas for 
providing Telephone facility in the Panchnyat 
Villages :-
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(i) An'H' affecte,1 by l.aw and order 
situation. 

(ii) Sensitive Border areas. 

(iii) Hilly and Tribal areas. 

(iv) Cyclone prone areas. 

(e) Details are given below:-

Panchayat Planned 
Villages 
having 93- 94 
telephone 
facility 
as on 
31-7-93 

Pauri 94 50 50 

Chamuli 132 5U 50 

Statement 

Providing Telephone Facilil~' 10. Panchayat 
Villages Status as 011 3-6-1993 

S1. 
No. 

1. 
2. 
3. 
4. 

5. 
6. 
7. 
8. 
9. 

10. 

11. 

Circle 

2 

AP. 
Assam 
Bihar 
Gujarat 
u.r. 
Haryana 
J. & K. 
Kamataka 
Kerala 
M.P. 
Maharashtra 
Goa 
Himachal 
Prade3h 

Total No. of 
No. of Pancha-

Panch a- yat 
yat Villages 

"ith 
telephone 

facility 
as 011 

3ll-6-19'13 

3 4 

19533 12335 
2485 13Ul 

11762 56% 
13047 5986 

100 23 
5792 3709 
1461 600 
8335 5888 
982 9R2 

23523 12014 
24752 9649 

185 178 
2597 1159 

2 3 4 

12. Nurth East' 
Aruna"hal 944 163 
PraJe~h 

Manipur 166 146 
Meghalaya 45U 194 
Mizoram 613 lSI 
Nagaland IOU I 168 
Tripura 91U 216 

l3 Orissa 4411 3837 
14. Punjab lItl3U 4163 
15. Rajasthan 7562 5594 
16. TaUlil NaJu 13288 10132 
17. Uttar Pradesh 73741 13779 
18. West Bengal 33M 2123 

A&N. Islands 44 34 
Sikkim 138 43 

TOrAL 2.32.156 I.UU263 

, 
\1;'un.slatiol1j 

MILK PLANT IN GUJARAT 

2956. SHm MAHESH hANODlA: Will 
the Minbter Llf FOOD PROCESSING IN DUS-
TRIES be pleased tu state: 

(a) ,,'hether any propusal is under considera-
tion of th" Union Government to set ur a milk 
plant in Gujarat rOT prududng baby food and 
uther milk proJu,ts: 

(b) if so. the details thereof and the total 
investment likely to be made thereon: and 

(.:) the time by ~'hkh the work. regarding 
installation of the plant is likely to be 
started? 

THE MINISTER OF STATE OF THE 
MINISTRY OF fOOD I'ROCESSING 
INDUSTRIES (SIlRI TARUN GOGOI) : (a) to 
(c) Central Government does not set up the 
Food Processing Industries directly. As per the 
New Industrial policy, no Industrial Licence is 
required for setting up units for manufacture of 
Milk Products. No propusal ha~ been received 
in this Ministry from the State Government of 
Gujuat to establish a plant for manufacturing! 
preparing/mating baby food in Gujarat. 




